| VIII of 1894,

b X1 of 1878.

,‘ ' o Tariff.

ACT No. XVI or 1894,

Passep BY THE GoverNor GENERAL OF Inpia 1v Councin.

(Received the assent of Me Governor General on the 271k Deccmber
1894.)

An Act to amend the Indian Tariff Act, 1894.

WHEREAS it is expedient to amend the Indian Tariff
Act, 1894 ; It is hereby enacted as follows:—

For Schedules II to V, both inclusive, appended to

Substitution of new the said Act, the Schedules appended
Schedules for Schedules 4 this Act shall be substltuted
Il to Vof Act VIIL of

1894,

SCHEDULE I1L—(IuporT TARIFF.) Co «

Arms, Ammunition and Military Stores,

including also any articles, other than those included in
Nos. 1 to 12 of this Schedule, which are “arms”
within the meaning of the Indian Arms. Act,
and any articles which the Governor General in
Council may, by notification i in the Gazette of Indla.
declare-to be *ammunition® .or ¢ military stores”
for the purposes of this Act.

Names of Articles. fD.uty. :

1. Firearms other than ‘pistcﬂs, including gas and air
guns and rifles, for each . . . . KO O

2. Barrels for the same, whether single or double, :
foreach . . . . . . 80 o
3. Pistols, for each . . . . . . 156 0
4. Barrels for the same, whether single or double,
for each . . . . . . . 10 0
6. Springs used for fivearms, including gas aud air
: guns and rifles, for each . . . . 80
6

. Gunstooks, sights, blocks and rolters, foreach . & 0.

7. Revolver-breeches, for each cartridge they will
carry . o . . . . <« 2 8

8. Bxtraciuss




Tariffs

Names of Articles.

8. Bxtractors, nippers, heel-plates, pins, screws, tangs, £ a.
bolts, thumb-pieces, triggers, (rigger-guards, ’
hammels, pistons, plates aud all other paris of
a firearm (including a gas and air gun or rifle)
. not herein otharwise provided for, and all tools
used for cleaning or putting together orloading
the saine, for each . . . . . 18
0, Machines for making, loading, or closing car-
- tridges, for each . ° D e . . 100 s
10. Machines for capping cartiidges; for each .
Eazception I.—Articles falling under the 5th,
6th, 8th, 9th or 10th head of the foregoing list,
when they appertain to a firearm falling under
.the 1st or 3rd head, and are fitted into the
saine ¢tase with such firearm, are free.
Ezception I1~—The following are also fres,
namely :—

{@) Arms forming part of the regular equip-
“ment of anm officer entitled to wear
diplomatic, military, naval, or police
uniform ;

() a-eword, o revolver, or & pair of pistols,

"~ when accompanying an officer of Her
Majesty’s Regular Forces, ora com-
missioned ofhcer of a volunteer corps,
or certified by the commandant of the
corps t0 which such officer belongs, or,
in the oase of an;officer not attached
to any corps, by the officer command. i
ing fhe station or district in which ’
such officer is serving, to be imported
by the officer for the purposes of his
equipment ; . )

() swords and revolvers which avé_certified

"~ by an Inspectér-General of Police to
be part of the ordinary equipment of
members of the Police force undef
his charge ;

{d) swords forming patt of the equipment of .
native commissjoned officers of Her - - '
Majesty’s Army ;

{e) swords for presentation as army or volune
teer prizes; - .

(f) arms, ammunition and military stores ..
jmpoited with the- sanction of the :

° Government of India for the use of
any porbion of the military forces of
a Native State.in India which may bs .
maintained and organised for Imperial -
Service ;
-(¢) Morris tubes and patent ammunition
when impoited by officers commands
ing Dritish and Native regiments or
volunteer corps, for the instruetion of *
- their men.

Proviso L
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Lroviso 1.—No duty in excess of ‘ten per cent
ad valorem shall be levied upon any of the
articles numbered 1 to 10 in the foregoing 1list
when they are imported in reasonable uantity,
for his own private use, by any person(ﬂawfully
entitled to possess the same. '

- Proviso 2—When any.articles which have. been
“otherwise imported, and upon which ‘duty bas
been levied or is leviable under numbers 1 to
-10 are purchased'retail from the importer by
& person lawfully entitled as aforesaid, in res~
sonable quantity for bis own private use, the
importer may apply to the Customs-Collector
for a refund or remission (as the case may be)
of so much of the dnty thereon as is in excess
of ten per cent’ ad valorem ; and if such Col-
lector is satisfied as to the identity of the arli-
eles, and that such importer is in other respects
entitled to such refund or remission, he sball
grant the same acoordingly.

, . Tariff Rate of
Names of Articles. ‘ . veluation.  duty,
R a.
11. Gunpowder, common, per T . . . . 0 5 )
o sporling, ,, . . . .1 0
12, All other sorts of arms, ammunition, and military ¢ 10 per cent.
stores . . . . NN . . ad val.
: orem.

‘SCHEDULE TIL.—(Ineorr Tarier)

Liquors, Orrum, Saut AnD Sartep Fisnu.

No. Names of Articles, E Per Rste of duty,

1 | LiQuors—"

: £ a.
Ale, beer and porter . + | Imperial gellon
Cider and other fermented li- or.six quart 01
quors . . . . . bottles.
Liqueurs . i ” : 6 I

Spirit intended to be used exclu- b
sively io arts or manufactures.
or in chewistry, and which has : '
been rendered effectually and
permanently unfit for human |-

consumption . . .

Spirit when used in drugs, medi-

cines, or chemicals in & propor- |

tion of less than twenty per.
cent of spirit of the strength

of Liondon proof .

. ad valorem | Five per cent.

. | J
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SCHEDULE IIL~(IupoRT TARIFF)=mcontd,

Liquors, OrivM, SarLt, aAND SaLred FisH-—contd.

[Acr xvr

No.

Names of Articles;

Por

Rate of duty.

Liquors—conid.

Spirit when so used in & propor-
tion of twenty per cent. and
upwards.

Spmt perfumed, in wood or in
bottles. .

Spirit, other sorts . B .

Wineg—

Champagne and _all other spark-
ling wines not containing more
than 42 per cent of proof spirit.

All other sorts of wines not con-
taining more than 42 per cent
of proof spirit. .

Provided that all Spalklmg and
- gtill  wines “éontaining more
than 42 per cent of proof
spirit shall be liable to .duty
at the rate applicable to spmh
other sorts.

Or1Um, not covered by, a Govern-
ment pass,

Sart . . . . .

Imperial gallon

or six quarg
bottles of the
strength of

London yroof.

Imperial’ gallon
or six quart
bottles. :

Imperial gallon
or six quart
bottles of the
strength of

London proof,

gallon
qu art.A

Imyperial
or six
bottles.

ser of 80 tolas .

Indian maund of

. duced

82z1h avoirdu-
pois. weight.-

R a -

0
and bhe duty to be

increased or re-

. duced in prepor-

tion as  the
strength of the
spirit exceeds or
is less than Lon-

-don proof.

o -8 0
and the duty to be

increased or re-
in pro-
portion as the
strength of the
spirit exceeds or
is less than Lon-
don proof.

10
[*]

240

The rate at whxch
exclse-duty is
for the time be-
ing leviable on
salt  manufac-
tured in the
place where the
unport takes
places

4. SALTED



SCHEDULE T1I—(Iurort TARIFF)—concld.

Liquors, Oriuy, Sarr, aND-Sarrep FisH-—concld. : ‘ i

No. |- Names of Articles, Per Rate of duty,

;

[

: _ .

; 4 | Sartep FisH, wet.or dry » . | Indian maund of | Such tate or rates
g i . 824, avoirdu- [ of duty  not -ex.
f ‘ pois weight. ceeding  twelve

. . : annas, as the
- . ) Govemor -Gen-
i ’ eral in  Council
may, by notifica:
: tionin the Gaz-
] ette of - India,

1 . . : from f$ime to
. | time presoribe.

. SCHEDULE IV;—-(IMPOB/{‘ TARIFF.) : :

GENERAL DuTiES,
No . . Names of Articles, Por : v:l'ﬁ;lt%n.’ .Duty,
- ‘Animals, lHving, ’ R . a
1 | Horses, CaT1TLE, SHEEP, and all other | . - . | . o
living animals of all kinds . B © e - Froe.
_ Articles of Food and Drink."
: 2 COFFEE e S « i ewth, . 70 0] Five
: ) ’ per cent.
3 FRm'rs AND VEGETABLES, except fresh - .
; “fruits and vegetables not separabeiy . : - -
. entimerated, whioh are free— :
Almonds w1thout shell . . .| o, . - 48 01
. in the shell o . . oo 15 8 ”
,Cashew or cajoo kermels , . .| ., . 12 0
Coooanuts . : « . .| thousand 35 0 »
» kernel (khopra) o . cwt. 1L 0 ”»
Currants, European, i in cases . & . ’ 10 0.
9 " incans . . "o 22 0 "
» Persian.  , , . ”» .14 0 "
_Dates, dry, in bags o e e » . b, 8 1 o,
o wet  ,, . . . ”» 4 0|
- sy in pots and boxes .. . " . 8 8 w
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- Flour . . o . )
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SCHEDULE IV.~(InMPorT TARIFF)~conid.
GeNERAL Durigs—conid.
No. Names of Articles, Per V:l‘:;,][?:n. Daty,

Articles of Food and Drink— R a

. contd. :

8 | Fro1Ts AND VEGETABLES, except fresh
fraits and vegetables not separately )

‘enumerated, which are free—(contd.)

Figs, Persian, dried e e ewt. 8 0| Five
per cent,
Gavlie . . . . . . ”» 5 0 »
Hops . . . . . . v | Free,
Pistachio nuts . . . . owt. 32 0. Five
. . per cent,
Prunes, Bussora (£lu-Bokhara) . ” ’ 20 0 "
-Ralsing, black . B . . » 10 0 ™
»  kishmish, Persian Gulf end
~ Red Sea . . . . ’ 15 0 ”
»  Munakka, Persiaa Gulf and
Ited Ses . =, . . » 9 0 ”
,»  other sorls . . . 1@ valvrem M
Waluuts . . . . cwt. 10. 0 »
All other sorts of fruits and vegetables vee [ad valorem| u
4 | GRAIN AND Pursg, including broken )
grain and -pulse, but not including
fiour . . . . . e Free.
6 | MINERAL AND ArATED WATERS, and
all unfermented end non-aleoholic
beverages . . . . ad valorem! Five
) ; per oent,
8 | Provisions, OILMAR'S STORES AND
GROCERTES—= )
Bacon in canvas and cans, jowls and )
cheeks, o e .. iR 014 "
- tierce of 100 0
3 cwt, ”
Beef and Pork . . . barrel of 76 0
.2 cwt.

. Biche de mer . e e . cwt, 60 0 »

.- Butber . . . o e . i 1 0 s
Cheese. . . s . of 0, 0 14 o
Chiva preserves . + | box of six 5 81 »

) -Jars,
" fruit preserves, dry candied .- bis} 0 b ”»

- Cocum . . . . 1 ewt. - 5 0 »

. Fish-maws . . . . 00, 100 0O "

barvel or 20 © »




1894.] “Tariff.

SCHEDULE IV.~—(Inporr TARIFE)—contd.

GenErAL DUTIES —c0nld,

No. Names of Articles. - Per V;‘;S:l;;?'on. Duty.
. . A o
Articles of Food and Drink—
contd.
6 | ProvisioNs, OrLMan’s STORES, AND
GraceERIES—(contd.) _ T
Ght R . H . o owth 40 0 Five
’ ' . per cent.
Groceries not otherwise described . .. |ed valorem N
Pork hams . . . . e i} 014 -,
Sago . . . . . . owt. . 8 8 .
Sharl\-ﬁns . > . . ” 47 0 ”
Singally and solele . . . . 26 0 .
Tapioca . . B 9 8 "
Vinegar, European, in wood . . | Tmperial 1 0 »
. . gailon,
s  Persian . . . . C 1 8 .
” country . " B 0. 6 ”»
All other sorts of provmons, mlman s o :
stoves, and groceries . N ad valorem "
7 | SrrcES~— ) ) .
Betelnuts—Goa . . . cwt, 17 0 »
sy —in the husk N .| thousand | 2 0 '
,» —allothersorts = . . .| . .. ad valorem "
Cardamoms, Ceylon . e . o . cwt 160 0 '
Chillies, dry . . . o L » 11 0 "
Cloves . . . . « Lo . 20 0 »
.  stems and heads. . .. " 4 0 "
o  inseeds, navlavang . . ’ 8 8| .,
Ginger, dry . . . e . » 16 0 »
Mace . . [ S ] s . 1 8 ”
Nutmegs . . . Y 10 »
. in shell . . . . " 0 8 .
Pepper, black . B . . ewt. 16 0 »
) 2 ' 10110' . * . P 2. 7 0 ”
” Whlte . . K of . m 30 0 ".
All other sovts of spices . « e ad valorem »
8 | Svear, China, candy . . . cwt. 20 0 "
» loa . . . . KR »”» 2L O ' .
» orystallised, beet . . ” 13 0 .
» ” and soft, from o :
China .+ . . ” 13 -0 ",
" ” and sof, from ;o
‘Maauritius N U 11 Q "
" soft or raw, other than from . .
- Mauritigs or China . - " 10 0 .

| - ». allother sorts, including sacchax-
ine produce .of all kiwds
and confectionery . .

ad valorem »
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SCHEDULE 1V.— (Iupout Tarter) —contd.

- QG¥NERAL DuTigs-—— conid.

Tariff

No. » Names of Articles, Per . Valuation, Duty.
R a
Articles of Food and Dr]_nk
—concld,
14} TBL) blaol‘ . . . . lb 0 8 Five'
per cent,
» green PN o . ' N 012 .
Chemicsals, Drugs, Medicines
and Narcotics, and Dyeing
and Tanning Matermls.
10 , CeEMIcAL PRODUCTS AND PBEPABA- )
TIONS— i : -
Acid, sulphuric. . . . " 0 2 »”
Alkali, country (sajji- khé\) e o + ewt. 1. 8 »
Alum . . . . ‘e 2 5 0 »
Arsenic P « e . ” 21 8 .
»- China mansil e . ’ 17- 0. &
Bicarbonate of soda e . ” 7 0 »
Copperas, green . »s 8 0 »
Explosxves, namely, blastmg gelatme, :
dynamite, roburite, tonite,;and all o
other descmptxons N ol e ad valorem ”
Sal ammoniac = . e .| ewt 37 O »
Sulphate of copper . . o el 15 8 »
Sulphur (brimstone), flour . . s 6 0 '
" w 1011 e . 512 .
)v » 4 8. »”
All other sorts of chemual products :
snd prepavations, including salt- , , :
‘potre and borax . . o . vos ad valorem »
11 | Druas, MEmcmxs, AND NarcoTiCS—

Aloes, black . N . . . cwt.

5 Socotra « . . 2
Aloeswood - . . . . i)
Asafeetida (hmg) . . . -owt.

» COBYEO (hmgra) e N R
Atary, Persian . . o
Bénslochan (bamboo. camphor) . i}
Brimstone (amalsdra) « .~ & owt.
Calumba or Colombao root . . »
Camphor, Bhimsaini (barhs) = « . B

”» refined, cake . . . »

” crude, in powder. . . .
Cassia lignea - . . owt.

China Toot (chobchml), rOugh . 0

” ” » 501Gped~ . 9

14
30
6
65
21
15
0
50

70

BROOOROOOOOO

Cubebs -




SCHEDULE IV.~(IMporT TARIFF)—contd.

Grverat DuTiES—conid.

No. Names of Articles, Per Vail:z::zrt]i?)‘n. ‘ Duty,
— N
Chemicals, Drugs, Medicines R a
and Narcotics, and Dyeing
-and Tanning Materials—conid,
11 | Druas, Mxmcmxs;‘ AND Nagcorics
—{(contd.) : - , E
Cubebs v e e e u| ewt. 25 8| Five
- per cent.
Galangal, China . . . ” 7 0 ”»
Pellitory- (akalkéra) . . ey, 40 0 ”
Peppermint crystals, from China and : :
Japan . . . . i} 11 8 ”»
Quinine and other alkaloids of chin-
chons . . . . . e Free, >
Salep . . o0 . o Il owh | 80 ol Five
- : .per cent.
Senna leavey . . . . . - 4 0 »
Storax, liquid (rose melloes) . e i 54 0 »
Tobacco, unmanufactured . . " aee | Free,
s manufactured ., . . e advalorem| Five
per cent,
All other sorts of drugs, medicines, '
and parcotics, except opium (for
which see Schedule I11I) . . ’ » ”
12 | DYEING AND TANNING MATERIALS—
Alizarine dye, dry, 40 per cent. . i} 17 ”»
” ”» » b0 ” . . 7] 110 ”-
73 »” 9 60 ',, 3 . 0 R 1' 15 ”»
” ‘n o 70, - . »» 2 2 w
»” » » 80 11 . . »” 2 8 44
” Ty » 100 » . . M 2 12, ”
. ”» » liquid, 10 per cont - » 05 »
” ”» » 1 ) el ” 0 8 ”
- 2 i »n 20 T, s 010 ”
Aniline ,, indigo blue . 1 09 ’
' » dry . . . . ad valorem| »”
ﬁvar bark - . . o o ewt 2‘; ?) | )
uzgand (gulpista . e . . - ”
Cochineal .p ). . . . 1 2 »
Galluuts (myrabolams) . ’ o owti 4 -0 »

” Persian - . . ' -85 0 ”
Madder or manjit :. . . . » <70 »
Orchilla weed . . PO ' 6 O »
Sappan wood and root . . . " 6 87 ¥
All other sorts of dyeing and tanning | S

‘materials . . . . 0 s ad valorem|
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SCHEDULE IV.—(Imporr TARIPF) =~ contd,

GENERAL DuTiES—Cconid,

. Tariff
No. . Nameg of Articles, . Per Vilaation, Duyty;
! > .
Metals and Manufactures of R a.
L Metals.

13 |iHorpWARE AND CUTLERY, ineluding

ironmongery and plated.-ware, and
also including machives, tools, and | . .. :
implements to be worked by manual
or animal labour, except water-lilts,
sugar-mills, oil-presses, and parts
thereof, and any other machines and
parts of machines ordinarily used in
processes of husbandry, or for the
preparation for use or for sale of the
products of husbundry which the
Governor General in Covucil may,.by | . .
notification inthe Gacetle of India, | . ° . .
exempt, all of which are free . . o ad valorem| - Five

per cent,

14 {'MACHINERY, namely, prime-movers,

and cowponent parts

ihereof, including

boilers and component

parts thereof ; also jn=

cluding  locomotive

and portable: engires,

steam-rolers, fire-

, engines and  other

. machines in which the

prime-mover ' is not

separable from the

operative parts - o)

» " (and  component parts B
thereof), meaning machines or sets of

machines to be worked by electric, | | 4 F

steam, water, fire, or other power not e D ree. -

being wanual -or animal labour, or

which befare being bronght into use

require to be lixed with reference to

other moving parts; and which are

intended fors—

(a) the preparing, giuning, press.

ing, spinning, weaving, sew.

- ing, knitling, bleaching, and .

dyeing of cotton, jute, hemp, | . ] )

silk, wool, .or other fibres

- and any other process inter-

vening between the raw

material and the finished

prodact as packed ready for

the market;
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. . " SCHEDULE IV.—(Iurorr Tirter)—contd.

GENERAL DuTIiEs—contd.

No, . Names of Articles, Per Va’r:;it‘izn. Duty.
Metals gnd Manufactures of R a.

Metals—conid.

[ 14 | MacHINERY (and component parts
thereof), mearning machines or sets of
machines to be worked by electric,
steard, water, fire, or other power not
being manual or animal labour, or
which before being brought “into use
vequire to be fixed with reference to
other moving parts; and which are
‘intended for—(contd )

(&) the smelting and milling of iron
and other metallic:oves and
the manufacture. ‘of iron,
steel, and other metals;

(¢) the manufacture of- leather,
sugav, indigo, silk, paper.
soap, gas, oil, floury co1daue,

. rope, and twme,

(d) the milling of rice;

(e) the'drying and rolhnfr of tea; :

(f) the pulping of coﬂee, : T e vee Free.:

(g) printing presses;

(%) foundries and workshops of
iron and other métals;

(i) railway workshops; | i . ] .

(7) the refining of petroleum, and
the manufucture of vege-
table oils ;

(%) the crushmg of bones and
bricks ;

() the manu(acture of lac

(m) potteries;

(n) sawmills;

(o) mining, naviuation, agricul-
ture, and pumping

(p) such other manufactures and
industries as the Governor

- General in Council may from )
time to time specify :-

. -| Provided that the term does not include

: tools and implements to be worked by

manual or eniwal labonr, and pro-

~wided also that only such articles

ghall be admitted as component parts

‘| of machinery as are indispensable for

the working of the machinery [and are,

owing to theu' shape or to. other
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'SCHEDULE IV.—(Iurort TARIFF) —contd,

GrNErAL Durtes—contd,

- Tariff

No. Names of Articles. ~ Per V:\luutlon Dty, .
Metals and Manufactures of R
. . Metalgs—contd, a.
special quahty, not adapted for any B
other purpose].
—Note.—Machlnery and  component .
parts thereof made of substances
other than metal are included in this
entry.
MacHINERY and ecomponent parts .
thereof not included in the foregoing td valorem| Tive
exemptions, per cent.
15 | MEePaxs, unwrought and w1ou°'ht and ‘
articles made of metals— -
’ Brass, beads, ghungri, China . | thousand 0125,
5 foil or ddokpana, white, )
104 in. X 4% in., . .| hundred 1 4 "
: leaves.
»» foil or ddnkpana, coloured,
104 in. X 44 in. . . ' 112 ’
» oM. . . cewt. 26 0 y
» Bheets, flat or in rolls. very :
thin . . o 100 0 ”
» Wire o« e . . 0. 7 ”
all other sorts . .« . yes ad valorem .
Copper Austmhau N . owt. 40 0 ”
. N Y 50 O .
s bramer s and sheets . o » 45 0
»  Chinaeash ., - . ” 30 0 ¢
» Japan . ' . 39 o '
»  Dails and compos1t10n nails » 60 0 ”
» old . . . ” 33 0 "
s Ppigs and slabs . . o 88 0 .
»  sheathing, plate, and raised . ) :
bottoms =~ . ' 48 0 "
” tiles, ingots, cakes, Bnd S
bricks . . . » 40 o|
o China, white conper-wa.re. 1 2 "
“»»  foil or ddnkpana, white, | hundred 2-6 ,
; 10} in. x 4%in. . leaves. ' .
” foil or dankpana, coloured
10} in. x 4% in, . » 3-8 "
» wire, mcludmg wire of phOs- )
phor-bronze . . b 0 9 »
»» all other sorts, unmanufac-
tured and manufactm od .

ad valorem




SCHEDULE IV~ (IurorT TaRIFF)—gontd.
GENERAL DumEs—contd.

No, Names of Articles, Per Vz;l;::;ltiﬂ:m. Duty.
Metals and Manufactures of .
Motals—contd. R a
16 | Mxerass, unwrought and wrought, and
articles made of metals—(contd.)
Gold bullion and coin . R . vie - Free.
Gold leaf, European . «| hundred 3 4, Five
leaves, |- © | per cent
Iron, anchors and cables . . ad valorem One
per cent.
»» ongle, T, and chaonel « . ton . 110 w0 "
s - bar, pla.te, and sheet, Lowmoor " 310 0O ”
" beams, joists, pillars,” girders, :
bridge-work, and other ¢ -
descriptions of iron -im-
ported exclusively :for -
building purposes . o ad valorem "
» flat, square, and bolt, mclud- Y
: ing Scotch . ton 94 0 "
» - galvanised, sheets gnd’ ndg- i
) ing owt, 10 0 ’e
s, hoop, plate, and shee!., other . .
~ than Swedish™ - . . ton - 122 ' 0 ,-
» Dails, rose, wire, and flat- -
headed, rivets and washers ewt. 10° 0 "
»» Doils, clasp . » 17 0 .
» Dails, ‘other sorts, mcludmg : s
galvanised . . . ver ad valorem ”
» bailrod . o . . ton © 104 0 ”
» Dutsand bolts . =~ . . . ad valorem ”
» old . ’ . . . owt. -2 8 .
» Pig o e ton -. 60 0 ”
» plpes and tubes, including .. ‘
~ fittings therefor, such as . ff—
bends, boots, elbows, tees, : .
sockets, flanges, and the ]
like C e ad valorem v
s Tails, ch-au-s, and ﬁsh-plates e
other than thOSe descubed . A Co
. * 1o No. 93 o L.e T B 1 1y
» Ticobowls . - . e o seboften [ 6 O »
9w m om s . e - o] set of six 3 O ”
o s o Tobtinsets . . vee ad valorem »»
s trod, round, other than Swed- e
1sh under half "an inch - o .
in dlameter ton - 106 0 "W
- ». Swedish, flat, square, and bolt ¢ " 142 0 .
o ” » nail-rod - . N 142 0 i
»”» »  round. rod, under o :
half an inch in diameter.| -, o 160 0 i
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'SCH‘EDULE IV.—(Import TaRIFF)—contd.

GENERAL ,_,DUTxEsfcont/i. .

No. : Names of Articles, Per VA:II‘S?L?U“. Duty,
Metals and Manufactures of R a.
. Moetals—contd. ] :
16 | MeTALS, Unwrought and wrought, and
articles made of metals—(conid.)
1ron tinned plates . . . e ad valorem| One
) per ceut,
» Wire, moludmg fencing-wire
and wire- rope,. but ex(.lud-,
ing wire-netting . et » "
» Bl other sorts, including
wire-netting . . w Five
. . er cent.
Lametta . . . . . " P w
Lead, ore; galena . . . owt, 12 0 "
» g . o . " 10 0 ”
» Dipes . . . . ad valorem »
;s sheets . . - owt. 12 .0 '
, for tea- chests N . Freeo.
Orsxdue and brass lea.ves, European i} 10 Five
er cent.
y  China . " : 012 P "
Patent or yeﬂow metal, aheatbmg ‘
sheets, and bolts cwt. 40 0 »
Patent or yellow metal, sheathmg ,
sheets, and bolts, old . ' 27 0 v
Quicksilver . . . b - 8 »
Shot, bird . ' cwt. 16 0 '
. levcr bullion or coin, except current
’ coin of the Government of -1ndia,
which is free . . . . ad valorem »”
Steel, Basie, nll sorts . . . ton 100 0| One
; : pex cente
; » beams, joists, pillars, girders, '
bridgework, and other de- :
: scnptlons of steel imported -
exclusively for building
, . purposes . ' . e« lad valorvem| ,,
» hoops . . . . ton 145 0 ,,
» nuts and bolts and- nail-rods . - ad valorem|
» Ol . . . . v 60 0 »
» Pipes and tubes . . . ad valorem|
». Plates and sheets ton 130- 0 5w
. p» Tails, chairs, and ﬁsh plates‘
other than those deseribed ) :
: in No. 93 . . . ad valorem|
s Tivets . . . ‘. ton | 220 0 »”»
. : » T-bars . P 105 0 »
[ - ,» - Wire, excluding wxre-nettmg . n 140 0 ”
wire-rope . . . ad valorem »




|

1894.] |  Tair

SCH_E DULE.IV.—(Import TaRIFF)—contd.,

GENERAL DUTIES ~cORid.

15

16

Namey ovarticles. : Per V;ll.:;it?;n. Duty,
Motals and Manufactures of . -
© Metals—concld. 2 a
MEeTaLs, unwronght and wrought, and
articles mada of metals —(concld.) .
Steel, all other sorts, imcluding ;
wire-netting . . . ses ad valorem| Five
.. . per cent.
Tin, block . . . . . owt. 79 0 "
»  Toil, China . . - i) 012 .
s other sorts . . ee ad vealorem "
Zinge or spelter, nails . . . owh. 20 0 "
» » plates and other ‘
shapes, soft . ' 18 0 "
" . sy Plates and other
) shapes, hard . » 13 0 M
’ » 8heet or sheath- :
ing . . m 19 0 »”
' 5  all other sorts .Y ad valorem|
All other sorts of metals . vou " »
QOils.
OrLs— % .
Cajeputi . . . . . quart l 4 »
Cassia . . . . . . i} 2.8 .
Cocoanut . . . . . owt. 16 0 ”
Earthnut . . . . . 9y 16 0 " .
Grass . . . . . . i) 112 "
Jinjiliortil . . . . . cwt, 16 0 ”
Linseed, European . . . .| lmperial 2 0 " .
. gallon .
Otto of sorts. . - . ounce 15 0 »”
Petroleum, inelnding also naphtha .
and the liguids com-
monly known by the
names of rock-oil, Ran-
goon oil, Burma oil,
kerosine, paraffin oil,
mineral vil, petroline, .
gasoline, beuzol, benzol-
ine, benzine, and any’
inflammable liquid ‘
which is made from -
petroleum, coal, schist,
shale, peat, or any other’
! bituminous substance,
or. from any products | 3
of petroleum . «| Tmperial ree Oneanna.
gallon

Petroleum
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SCHEDULE IV.—(Inroxt TAwIre)—con!d,

G ENERAL DutIRs=—contd.

[ acr xvI

Names of Articles,

Per

Tariff
Valuation,

Duty,

16

17

18

‘19

20

Oﬂs—contd.
Oxns—(oontd.)

Petroloum which has its flashing
point at or akove two
hundred degrees of
Fahrenheit’s thermom-
eter and is proved to
the satisfaction of the
Customs-Collector to be

sively for the batehing
for lubncatmg purposes

Sandalwood . .

“Whale (except spermacetl) and ﬁsh .

‘Wood .

All other sorts of 011 mcludmg paraﬂin
wax . . . . S .

Other Articles, unmanu¥faectured
and manufactured.

AMBER, AND ARTICLES MADE OF ‘AMBER,
including imitation amber . .

APPAREL, including drapery, - haber-
dashery, and millinery, and military
and other uniforms and accoutre-
Toents; but excluding cotlou-hosiery
(for which see No. 44) and boots and
shoes (for which see No. 70) and
excluding also uniforms, and accoutre-
ments appertaining thereto, imported.
by & public servant for his personal
use, which aro free . . .

Arr, WoRES OF, excopt statuary and
pictures intended to-be put upina
public place, which are free . .

AgBESTOS, AND ARTICLES ‘'MADE OF
ASBEBTOB not otherwise described .

Baias, CASKI, Boxes, and other paok-'
ages, emply; of all kinds . .

intended for use exclu-’

of jute or other fibre or |

£ a.

ud valorem,

7.0
156 O
26 0O

ad valorem

”

Five
per cent,
” ’
”

22, BiMboos



No.

30
31

32
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1~ Al othier sorts™ - . .

SCHEDULE 1V.—(Tuport Tarier)—contd,

GENERAL DuTies—contd.

Names of Articles, Per
Other Articles, unmanufactured
‘and manufactured —contd,
Bimsoos, common, grass, hay, 1ushes,
straw, and leaves . . . . oo
Braps, of all materials except glass,
for which see No, 58, and brass, for '
which see Mo. 15, . 1.
. Beads, China, Ankdgna R o| 133ih
" »  Dagri s e . ”
,, ' Gadgadm' . . »
» ss  Kamrakhi ., f »
” ”» Lalri. . ° . | »”
' ’” N&ksl .. . . ”
- »  Pakhavdji . . »
» - Sulemdni . -, »
All other sorts . . .~ e
Berrine ‘of cotton, leather, or other
material, for driving machinery . e
BoxE, 1NCLUDING WHALRBONE, articles
. made of . . . . wer o
Booxs, printed, including covers for .
printed books, maps, charts, and plans, 4
proofs, musie, and manuscripts . ves
Bristirs. axp FIBRE for brushes and
broomsg ) . . . ver
Brusmes AND Broows, all sorts o
Buirpine aND ENeinvering MaTg-
RIALS, pawely, aspbalt, bricks' and
tiles, cement of all kinds, fireclay,
earthenware piping,-lime and other
kinds not otherwise desoribed , . T
CABINET-WARE aND FUuRNITURE " .
CaNDLEs, paraffin . . . . i}
" spermacefi . B . »
9 wax . . . . ”
1 all other sorts . e e -
CaNgs AND RATTANS, ARTICLES MADE s
OF CANE OB RATTAN, AND DBasKsT
Work— - :
Canes, Malacea . . L dozen
Rattans. -, . B . e cwt.

ey
Va'll‘S;lt?;)n. Daty,
R a
e Fl'eea
35 0 Pive
. per cent.
30 0 2
24 0 1
. 32 70 » .
44 0 v
38 0 .
30 0 '
34 0 ’
ad valorem »”» .
. Free..
ad valorem| Five

per ceunt,

e Free,
. e ”
ad valorem| Tive
: per cent,
” ” .
," 19
0 6 09 :
(1) (7) C ot
dcl walorem ; X
5ol
10 of
ad valorem| ,,
— T e

83. Carriscua
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SCHEDULE IV.— (LuporT TARIEE)—conld.

GENERAL DutiEs—contd,

[acT xV1

No. Names of Articles.

Per.

Toriff

Valustion.

} Daty,

. |Other Articles,unmanufaétured-
: - and manufactured—eonid, ~

83 | CarrragEs aNDp Carrg, including
bicyoles, tricycles, jinrilkshas, Bath
chairs, perambulators, trucks, wheel-
* parrows, andall other #orts of convey-
ances, and component parts thereof .

34 | CasEs (emPrTY) for spectacles, opera-
glasses, jewellery, and other articles.

35 | CELLULOID, ARTICLES MADE OF, not
othorwise described . . .

36 | CHALE, common . A
,,  French, knife and plate,powder,
Bath bricks, emery powder, and whit-

ing . . . o e .

87 | CHINESE AND JAPANESE-WARE, includ-
ing lacquered-ware, but excluding
earthenware, China and porcelain (for

which see No. 47) . . e §

88 | CLocxs, WarcHES, and oth'ér times
keepers, and parts thereof . . .

39 | Coar, CokEr, aND PATENT FUEL .

40 | Cot® AND ARTICLES MADE oF CoOIR,.
rxcerT CABLES AND RorE (for which
seo No. 42)—

Yarn of all kinds . ) e e
" All other sorts . . .
41 | CorAL, real . o . .

42 | CorpacE, Rope, and Twine made of
: any vegetable fibre—
Coir, cables, tarred  » . .

: » TOpE . . . . .

- Cordage, hemp, European . .
» Manila e .

Ca
Twine, sail, Enropean « -~ .
All other sorts of cordage, rope, and
twine . . . oo e

”

9

St=r=x=
H

ad valorem| Five

per cent,

»

0 Fivé_
per cento

ad valorem »

»

ad valorem »




i
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SCHEDULE [V.—(IxpoRT TARIFF)-—~contd.

‘GeNERAL DUTiEsS—contd.

No. Names of Articles, Per Va.’lr:;fszm. Duty,
Other Articles, unmanufactured ] R a
) and manufactured—oconid. ] i :
43 | CorK, AND ARTICLES MADE oF CoBE o 1
Bottle-corks « & . o« .| gross 1 8 Five
- per cent.
Vial corks . . N B N s 0 81 ”»
All other sorts . . . . vee ad valorem| - .
44 | CoTroN, AND ARTICLES MADE OF
COTION— .
' 1aW . . . . v . Free.
s . twist and yarn—
. : "R a p
Medio, No. 40 . . B 0 9 6| TFive
peér cent.
) . ' » » 60 e . ”» 011 O 5
' 1 Y] 60 . . »” 012 6 )
and so on, oneanna and a ) R
“half being added to the
valuation  for  every -
count of ten-or part of a
count of ten above No. 60.: .
Mule and water, No, 15 angd
lower numbers . . » 0 4 6 ”
above No. 15 to No. 24 ., » 0 8 6 -
s » 24to ,, 32 ” 070 9.
9 py 82 to , 42 . »” 0 8 0 ”»
s sy 42%0 ,, B2 » 0 9 6 ’
w o 52t0 4, 60 . ” 011 6| .,
s 1 60%0 4, 70 . ” 013 6 »
s o TO.to , 80 . " 015 0 »
- andso on, one anna being : .
added to the valuation for, *
every count of ten or
pirt of a count of ten | ,
above No, 80. . -
Mule, doubled, No. 15 and -
lower numbers - . ” 0 5 6 ,, .
above No. 15 to No. 24 . " 0 6 6 "
1w 9 24to, 382 . 2 080 »
w n 92to, 42 . " .0 90 »
v o 42%t0, 52 .| L, 1 010 6| 4
. w 5 b2to, 60 . ” 012 6 »
w » 60t0, 70 » 014 6| -y
: ” i) 70 to ”” .80 . 9 100 ” -
ahd so on, one anna being )
added to the valuation for9
every count of ten or part
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SCHEDULD IV--(IMPORT TAmrF)-—conM

GENERAL DUTIEs—contd

No. - Names of Articles - Taxiff
T * For Valuation, Duty,
Other Articles, unmanufactured .
and manufactured ~conid, R a.p,

44 | COTTON, AND ARTICLES MADE OF COT-
ToN—(contd.)

”» twist and yarn—-contd.

of a count of ten above
No. 80.
Orange, red, Tu1key red and

other oolours, all sorts voe ad valorem| Five
‘White or bleached, doubled, per cent.
all numbers . . . ib 012 o. *

¥y

»  Sewing thread—

‘Whitg and coloured, on cards
containing 100 yalds each,
and pro ®ratd above and
below . _ gross 3 0 0 ”

‘White and coloured on reels )
containing 100 ya.lds each
and pro raetd above and

below . " 5 0 0 '
White and colouled, ln balls . .
and skeins ., i 112 o

DNote~Duty on sewing thread
to be charged either-on the
mark or on the actual length
at the option of the Collector.

»  Piece-goods— : : ] -
Grey, white, and coloured— -

» Hosiery, and all other manufac-
- tured cotton goods not other-
wise described . .

ad valorem

45 | Di1siNFECTING AND DEOPORISING .
Fuuip axp> Powper . . . " . » .

46 | Earra, CoMMON CraY AND SAND o | Free.

47 | EARTHENWARE (except  earthenware-
piping, for which see No..29), china,
china clay, porcelain, and 1m1ta’mon e
or false coral . ‘ . . "o ad valorem| Five

: i per centq

48, Eaas
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SCHEDULE IV.—~—(ImprorT TARIFF)-—confd

GenerAl Duries—contd,

48
- 49

51
52

63
54

b5

66 |

57

58

. Names of Articles, ) Per ‘V:l‘g;it%m, Duty, -
Other Articles, unmanufactured R a
and manufactured—contd. -
-
. . 4 .
Beas, ostrich and other, not mounted. . ad valorem| Pive
o . : * |.per cent,
EMERY PAPER AND CLOTH, AND SAND-
PAPER . . . . .« L. s ” ”»
FaANs OF ALL XINDs, except common
palm-leaf fans, which are free’ . e » »
FeaTHERS, including blrd-skms . Voo » "
Firrwozrxs, all sorts, lncludmo' fulmm-
ating-powder . . . . v » "
FLAX.,;ANi) ARTICLES MADE OF FLAX,
including linen-thread . . e » 5
Frowess, ARTIFICIAL, not - otherwise . .
described . . . . . oo " '
FurNITURE, TACKLE, AND APPARETL,
not otherwise described, for steam,
sailing, rowing and other vessels . ver » ”
| FUg, AND ARTIOLES MADE OF FUR, not
otherwise described ' . . e " 9
GELATINE . "o ) s . . . 2 : ”
"Grass, GLASS-WARE, AND FaIse .
PEARLS—
@lass, China, all colours . . .| 133if 32 0
»  Crown, coloured . ’ . | 100 super- 15 0 »
. . ficial feet.
,»  Of sizes . o e - e 6 0 ’”
. Pealls, falso, bdjria - v - . . 1ékh . 3 0 "
’ s  boria . . . | thousand 010 ’
5 5 Jauria . . . l{kh 6 O "
. » »  lolakh, « "« . .| fhousand 0 8 1
» »  nathia « e . . 0 3 .
” , tdchia T e 0 8 »
,»  wattanah . . 14kkh 10 0 ”

All other sorts of glass and 1 manu-
factures of glass, including false
pearls and glass beads .

ad valorem!

69, Guus,
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SCHEDULE IV.—(Iurort TARIFF)—contd.

GrxerAL DuTiEs—contd.

No. Names of Articles, Per Val'ﬁliiign. .| Daty,
Other Articles, unmanufactured £ a. :
. and manufactured-—centd. i :
59 | Guwms, Guu-REsIxNs, and srticles made | :
of gum or gum-resin— :
. Gopal . . % o o owh %00 | Five
i ) ‘per cent,
Cutch and gambier . . ' 20 0O P »
Gamboge . o ° . . jis) 1 4 '
Gum Ammoniac .« . . ‘ ewt, 5 0 '
i 5 Arabic . . . 18 0 1
5 »» Bdellium (common gum) . ’ ' 8 0 .
: » Benjamin . . . 40 0 '
s DBysabol (coarse myrrh) . s 0 '
: s Olibanum or frankincense . s It o ”
» Persian (false) . . . " 11 0 .
! Kine . . N . ” 10 0 '
: Mymh . K « .. . ” . 33 0 .
- [ Rosin . P . 5 6 0 i
All other sorts “of gums, gum- | :
resivs, and articles made of gum |, :
or gum-resin, including caout- ; ’ ! . .
choue and gutta percha . .l or ad valorem| o
60 | Hair of all kmds, and artwles made ‘
of hair . . o i . vor " "w
61 | Hemp, ineluding Manila hemp, and , o .
azticles made therefrom (except cord-
age, rope; and twine, for whwh sse
No. 432) o e . . e "™ »
§2 | Hipes AND SEINS (except‘raw or | -l :
salted hides and skms, Wluch are | i
free)— ] i ) .
Hides, bovder " . . each 33 0 » ’
,» huffalo . . « e score 70 O 1
: )  COW . 5 60 0O .
" Skins, 1n(,1udm° pal'chment and
i vellum, uold-beatens skins, and [ . )
j all other desoupuons . ;- we o |ad valorem 1
@3 | Hozw . . o ET v v | Free
., articles made of, not . otherwise
described . . . . oo ad valorem | Five
o b per cent.,

64. INSTRUMENTS
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SCHEDULE IV.—(lIuporr Trirr)—contd,

GENERAL Duriss—contd,

64

Names of Articles. Per Va'lr:;tlgm. . Dgty.

Other Articles, unmanufactured S
and manufactured—costd. £ a.

INSTRUMENTS, APPARATUS, AND APPLI-
ANCES, and parbs thereof—

. Computing, Dental, DlStl]hDﬂ’
Diving, Dlawmg, Educatlonal
Electric, Electrie lighting, Gal-
vanic, Measuring, MuslcaT Opti-
cal, Philosophical, Phonovlaphxc, :
Photoglaphlc (including mate-
rials for Photography), Scientific, :
‘Surgical, Surveying, Telegraphic,
Te]ephomc, Typewriters, “and
all other sorts, except Tele-
graphie ingtruments and appara-
tus when imported by or under
the orders of a railway company,

85

66

which are free - . . . ves lad vélb}'em Five
‘per cent.,
IvORY AND IVORY-WARE~ . .
Unwanufactured—
‘Elephants’ grinders 7 7 owh. -850 0.

Elephants’ tusks (other than hole
lows, cenfres and points) each
exceeding 20 in weight, and
hollows, centres and points each )
weighing 101 and over . . 800 0 1

Elephants’ tusks (other than hol-
lows, centres and points).not less
than 101 and not exceeding
201 each, and hollows, centles
and points each weighing less _ N

s 680 0 .

than 10h .
Elephants’ tasks, ‘each less than

101 (other than hollows, centres o

and points) . " . 525 0 -
Sea-cow or moye teeth each not :

less than 4% . . ' 200 O ”
Sea-cow or moye teeth, each not. ) ) :

less than 8% and under 4ib . 5 .18 0 ”
Sea-cow or moye teeth, each less Co

than 3 5 136 0 1

All other sorts, manufactured and un- o
manufactured . v . . ad valorem "
‘JET, ARTICLES MADE OF e ’ 1w

67. JEWELLERY
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VSCHEDULE IV.—(InporT TARIFF()—;CO1ltd;V B

GENBRAL DUuTiEs—contd.

No.:

67

68
69
70
71
72

73
74

76
77
78

® 79

80

Names of Articles,

Other Articles, unmanufactured
arid manufactured—contd.
JEWELLERY AND JEWELS, including

plate and other manufactures of
gold and silver— .
Silverware, plain . .
embossed or ¢ other than
) chased European
Al other sorts, except precious stones
and pearls, unset, which are free .

ted

JUTE, raw . .
, articles made of ’ « .

Lac, all sorts, and articles made of lac
LeATHER; and articles made of leather,
and saddlery o s . .

Manunes of all kinds, in‘cluding a,:nima{
bones . . e e .

Marisgs aND Navan SToRES, not
."otherwise described . e .

MarcHES, all sorts . . .

MaTg AND MATTING—

{  Floot-matting, China and Singapore,
of all sorts e . .

All others sorts, except coir-matting
(for which see No. 40) L

| Mica AND Tiro, and articles made
therefrom . . . o .

MINERALS NOT OTHERWISE DESCREIBED

MOPDELS OF ALL DESCRIPTIONS . .
MovuipERs' BLACKING AND SAND .

food of al. kinds . . .
Q15.-¢LOTH AND FLOOR-CLOTH, includ-
ing lincrusta, linoleum, and tarpan
ling . .« e \

including boots and &hoes, harmess |

O1LCATE, also bran, fodder, and cabtle- |

hundred

san

.. Tariff
Valuation, |7 Duty.
& a.
1 0| Five
i peor cent.
14
ad valorem .
ot Free.
ad valorem | Five
per cent. -
1] IT)
» T
oo Freen
-
ad valorem| TFive
: per cent
»” 9
60 0| -4
ad valorem "
1 g
) E
" ”
: .9 t14 N
sse Free,
ad valorem| Five
: per cent,

.81, PAINTS,



18947 Tariff.
SCHEﬁ ULE IV~ (IMPORT TARIFF)-—-contd
: GzENERAL DuTiEs—contd.
Ko, Names of Articles, Per Varll‘{};it{ii‘ou, Duty,
S g . £ a i
Qther Articles, nnmanufacturad|
and manufactured—contd. )
81 | Paints, Corours, Parnrters’ Marte- -
RIALS, and Compositions for applica-
tion to leather, wood, and metals— hd
QOchre, other than European, all’
colours . . . . . cwt. 1 8| TFive
. - per cente
Paints, composition , -, . ” 65 0 ”
»  patent driers . . 5 o o ”
Prussian blee, China . ‘. . ib 0 8. ”
" » European . . » -1 0 ”
Red lead . . . . . cwt. 14 0 ”
Turpentine . . . .| Imwperial 20 » ’
' - gallon.
Verdigris . . . . . cwt, Y00 .
Vermilion, Canton . « ol boxof 90 95 O »
: bundles.
White Iead . . . . cwt. .16 0 .
‘White zine » 2 0 'y
All other sorts, mcludmg glue and .
putty . . . . . o ad valorem »r .
82 | PoPER, PAstEBOARD, MILLBOARD, AND
CarppoarD of all kinds, includ-
ing ruled or printed formsand
account and manuscript boovks,
) labels, .advertising eirenlars, |
sheet or card almauacs and calen- .
) dars, Christmas, Easter, and{
- other cards, including cards in |
- booklet form, including * ‘also
waste paper and old‘newspapers
for packing . .oy ”» s
» articles madeof paper and papler .
miché . . . . e 1] 3.

§3 | PerroMiRY— : .
Gowla, husked and unhusked - . owt. 3 o ,
hapunkachrl (zedoary, Chma) . » 9 8 o]

Patch leaves (patchouli) . .- . " 9 8 »
Rose-flowers, dried o e e I 16 0 ”
’ Per car- 5 0 "
. , e boy. -
Rose-water ’ e . 3 . Per 100 32 0 "
flasks. -

All other sorts, except perfumed spirit

(for which see Scbedule 11D . e ad valorem [

84. PirEs
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SCHEDULE IV.—(IMPORT T{&RiFF)'—-cohtd.

GEeNERAL Duties—contd,

‘No.

84

85

86

87

88

89
90

91

92

Names oﬁ Articles.

Per

and manufactured—contd.

Prpes and other implements used in.
the consumption of tobacco and other
narcotics . . . . .

"

Pirom, Tak avp DamMMER—
Bitumen . . . . .
Dammer . . . . .

_Pitch, American.and European . ..

2 coal . . . LI

Tar, American and European .
P e . .
5 mineral . . . .
Prants anp Buwss, living, and dried
for herbaria . . . . ..
Praster oF Paxris, and articles made

of plaster of Parls, not othermse de-
scribed , . . . . .

Prumspaco, and articles made of plum-
bago . . . . .

Precrous StonEs anDp PraRLs, unset.

PuLF of wood, straw, rags, paper, and
other materials . . . .

PrINTING AND LITHOGRAPHING MATE-
RIAL, namely, presses, type, ink,
brass rules, composing sticks, chases
imposing  tables, and hthovlaphlc'
stones, but not mcludmg paper .

Raas . o . « . .

Other Articles, unmanufactured

3

Tariff
Valuation,

£ a.

ad valorem

SO W O o

ad valorem

ad valorem

Duty,

Five
per cent,

1

12

Free,

- Five
pex cent,

93. RalLway
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SCHEDULE IV.— (Iurort TARIFr)—contd.

GeNERAL DuriEs—conid.

. Tariff
No. Names of Articles, Per Valuation, Duty.

£ a.

Other Articles, unmanufactured
and manufactured—contd.

) 93 | RatLway MATERIAL for permanent-,

way and rolling-stock, namely, cylin-

ders, girders and other inatevial for

. bridges, rails, sleepers, bearing and
fish.plates, fish-bolts, chairs, spikes,
crossiugs, sleeper fastenings, switches,
interlocking apparatus, brake * ‘gear,
couplings and springs, signals, turn~
tables, weighbridges, engines, tenders,
carriages, waggons, trollies, trucks,
and component parts thereof; also
cranes and water oranes and s’ﬁandm-ds,
wire, and other material for fencing,
when imported by or under the oxders
of a railway company :

Provided that for the purpose of this
exemption railway” means a line:
of railway subject fo the provisions N
of the Indian Railways Act, 1890, T
and includes such tramways as the
Governor General in Couneil may, by
niotification in the Gazette of India,

specifically include therein . - . o "o Fres.
94 | SEEDS— : J
Castor . o . . N . cwt. 6§ 0 |.Five
. ' . per cent.,
. Cummin’ . ° . . ” 24 0 9
) " black - . . . . » 24 0 »
. Linseed . . . . » 7 8 1
- Methi . . . ' . »» 4 8 ”
Mustard, rape or sarson ’ . . » 6 0 1
P PPy . . . . ”» 8 8 T
Quince, blhldana . e e ” 80 0 ",
Sozird . . . . o e M - 24 0 '
Til or jinyili =~ + . . . . ” 0 ’ .
All other sorts . . . . e ad valorem ”»

05 | SEELLS AND COWRIES—

Chanks—large shells, for cameos . hundred 7.0 » .
» white, live . . . o . 870 ’
. ” dead . .  f . 4 0 ’

Cowras . . . . 2 010 ’ .

Cowries, bazar, common . | ewh. 3 8 ”»
: " Maldive - . . . P A, 8.0 '
s . sankhla . . » 70 0 ’
» yellow, superior quahty N R 4 0 ”

96, SHELLS
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SCHEDULE IV,—(IuporT TARIFF)_—-L:Ontd,\

GENERAL DuriBs—contd,

3

No,:

96

97

Names of Articles,

Other Artieles', unmanufaetured
and manufactured—contd,

98 |
99
100

-101
102 |

tique coins and medals . . .
SPONGE AND SPONGES' . .
STARCE . . T .

SHELLS AND COWRIES—contds
Mother- of-peall nacre o -, .
Nakhla . . . . .
’].ortmse-shell . . . .

nakh . . .

All other sorts, including articles
made of shell, not otherwise de-
geribed . . . . N

SHIPS AND oPHEE VEsSELs for inland
and harbour navigation, including
steamers, steam-]aunches, boats, and
barges, imported entlre or in sec-
tions .. . . . . .

SILK, AND ARTICLES MADE OF SILE—
Floss . . . PR .
Piece-goods . . o e .
Raw silk—

Chdharam, Cochin-China, and.yel-

. low Shanghai . . . .
Mathow . . . .
Other kinds of Chma . I
Waste and Kachra .5 . .
Panjam . . v . ‘
Persian . . . .
Siam

Produced from the tasar or other

© wild worm . . . .

Sewing thread, China . .
Al other sorts, inoluding cocoons .

Srzive for cotton, paper, or any obher
material . . . . .

Soar . . e . .
SPRCIMENS ILLUSTRATIVE 0F Na-

TURAL Sc1ENcE, including also an.

[AcT VI

-

Por | yietion, | Duir.
R a.

cwt. 45 ,‘0 Five

per cent.

»»” 60 0 1
10 O ”

1] 4 0 ”

we  |advalorem|

e Wi Free.

i} 7 8 Five
. per cent,

ee advalorem| ,,

B 4 8 "

” 3 4 ” .

1] 6 8 1]

” 141

» 2 0 1

”: 5 0 1

1] 3 0 TR

1 4 O 1

» 9-0 u'

ad valorem|

2

Free.

ad valorem| Tive

per cent.

2]

103,

"STATIONERY
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1894, ] Tarif.

SCHEDULE TV.—(Tueort TARIFF)—conid,

GeNBRAL DUuTiES=—contd.

* e
No. s - ) .
[ Names of Articles, Per V;Il‘:;]nﬁn. Duty.
Other Articles, unmanufactured & a. -
and manufactured—-contd.
103 | Srarronery, excluding paper (for
which see N 0.582) . . . . coe ad valorem| Five
104 | SrowE aAND MaRBLE, and artivles made per cent.
’ of stone and marble . . . ver " »
105 | STraw Prarrineg, and arvticles made .
of straw, not otherwise described . v " '
106 | Tazzow axp GoEssE, including
stearine . . . . . owt. 20 0 "
107 | Tra-crEsrs of metal or wood, whether
T imported entire or in gections, pro-
vided that-the Customs-Collector is
satisfied that they ave imported for
the purpose of the packing of tea for
_transport in bulk . . . e vor Frea,
108 | TexTics Fasrics nob otherwise de- .
soribed . ° N . . e ad valorem| Fivo
. er cent.
109 | Torner REQUIsiTEs not otherwise per e
| described - . . . . . vos ” "
110 | Tovs, including toy-books, and regui-
sites for all games . . . o ", ”
111 | UuBRELLAS, .coTTON, under 20 inches [  each 0 12 .
P . -20 inches and :
upwards . " 10 “
o 4, oiled, other than
European . » 012 "
" ‘parasols, and
sunshades, all other sorts, including :
paper ketbisals . . . . cos ad valorem|
112 | Vorcawite anp EBoNITR, artiocles
made of, not otherwise described . e . »
113 | Warxine Sricrs and sticks for um-

brellas, parasols, and sunshades, of
all kinds, mounted and unmounted,
driving, riding, and other whips, fish-
ing rods and lines . . . .

114 Wax,




- Tariff. [act xvE
SCHEDULE IV.w=(IstporT TARIFF)smconeld, .
GENERAL Dumiss—concld. k

No. Names of Articles, ' Per VaT:;itSm . Dut}.
j Other Articles, unmanufactured| =~ R a.
and manufactured—concld, R
114 | Wax, and articles made of wax, exclud- :
ing candles (for which see No. 31) . e ad valorem| Five
. ' . per cent.
115 | Woop anp TiMBER (except firewood,
| which is free), and articles made of
wood not otherwise described . e ", »
116 | Woor, raw . . o . . " e Free,
»  orticles made of, including felt e ad valorem| Five
) . per oeub.
117 | ALL OTHER ARTIOLES, manufactured or
unmanufactured, not described in this
Schedule T e ° . . . (11} ”» s

SCHEDULE V.—(Exrort Tarirr.)

Name of Artiole, ’ ',’ : Rate of daty.

Rice, husked or unhusked, including RI0E- Three annas per Indian maund - *
FLOUR, but not including rIcE-BRAN and | of 82%fb avoirdupois weight,
RICE-DUST, which are free. - .




